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Supreme Court

Ajoy Kumar Sahoo v. Swagata Sahoo, (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC OnLine
SC 3639

Akshaya Katiyar v. Ajay Kumar Sahu, (Sanjiv Khanna, C.J. and Sanjay Kumar, J.), 2024 SCC OnLine
SC 3649

Alok Gupta v. Shri Thakur Ji Baldau Ji & Shri Krisna Ji Swami Shri Satuwa Baba Trust, (Vikram
Nath and Ahsanuddin Amanullah, JJ.), 2024 SCC OnLine SC 3637

Awadhesh Kumar v. State of Jharkhand, (J.B. Pardiwala and Manoj Misra, JJ.), 2024 SCC OnLine SC
3652

B. Mohammed Jamal v. V.S Sakeer Hussain, (M.M. Sundresh and Aravind Kumar, JJ.), 2024 SCC
OnLine SC 3632

CCE v. Annur Cotton Mills, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC OnLine SC 2246
CCE v. Bhushan Bansal, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC OnLine SC 2240

CCEv.JK. Tyre & Industries Ltd., (S. Ravindra Bhat and Ujjal Bhuyan, JJ.), 2023 SCC OnLine SC
2235

CCE v. Kalyani Spinning Mills Ltd., (B.V. Nagarathna and Prashant Kumar Mishra, JJ.), 2023 SCC
OnLine SC 2250

CCE v. Kanam Latex Industries (P) Ltd., (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC OnlLine
SC 2253

CCE v. Linde (India) Ltd., (B.V. Nagarathna and S.V.N. Bhatti, JJ.), 2023 SCC OnLine SC 2242

CCE v. MCC PTA India Corpn. (P) Ltd., (C.T. Ravikumar and Sudhanshu Dhulia, JJ.), 2023 SCC
OnLine SC 2234

Commr. (CGST) v. Ishaan Technologies (P) Ltd., (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC
OnLine SC 2233

Commyr. of Customs v. Adani Power Maharashtra Ltd., (Dr D.Y. Chandrachud, C.J. and Sanjay Karol,
J.), 2023 SCC OnLine SC 2252

Commr. of Customs v. Air India Ltd., (Abhay S. Oka and Pankaj Mithal, JJ.), 2023 SCC OnLine SC
2248

Commr. of Customs v. Alufit India (P) Ltd., (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC
OnLine SC 2258

Commr. of Customs v. Arushi Exports, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC OnLine
SC 2244

Commr. of Customs v. Beach Minerals Co., (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC
OnLine SC 2245

Commr. of Customs v. Brijeesh Mohammed, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC
OnLine SC 2254

Commr. of Customs v. Cisco Systems India (P) Ltd., (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023
SCC OnLine SC 2257

Commr. of Customs v. CRI Ltd., (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC OnLine SC 2256

Commyr. of Customs v. Godavari Drugs Ltd., (B.V. Nagarathna and Prashant Kumar Mishra, JJ.), 2023
SCC OnLine SC 2249

Commr. of Customs v. Hindustan Unilever Ltd., (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC
OnLine SC 2237
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Commr. of Customs v. Laveena Combers, (B.V. Nagarathna and S.V.N. Bhatti, JJ.), 2023 SCC
OnLine SC 2241

Commr. of Customs v. Mitsubishi Electric India (P) Ltd., (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024
SCC OnLine SC 3624

Commyr. of Customs v. Reliance Jio Infocomm Ltd., (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023
SCC OnLine SC 2255

Commr. of GST & Cental Excise v. Autotex (P) Ltd., (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023
SCC OnLine SC 2247

Darshan Lal Bohra v. New Okhla Industrial Development Authority, (Surya Kant and K. V.
Viswanathan, JJ.), 2024 SCC OnLine SC 3644

Dolly Agarwal v. Vineet Kumar Agarwal, (C.T. Ravikumar and Sanjay Karol, JJ.), 2024 SCC OnLine
SC 3647

Enforcement Directorate v. Bharathi Cement Corpn. (P) Ltd., (Abhay S. Oka and Ujjal Bhuyan, JJ.),
2024 SCC OnLine SC 3627

Giriraj Trading Co. v. CCT, (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC OnLine SC 3626

Kailash Chandra v. State of U.P., (Sudhanshu Dhulia and Ahsanuddin Amanullah, JJ.), 2024 SCC
OnLine SC 3640

Kali Charan v. Tarun Kapoor, (M.M. Sundresh and Aravind Kumar, JJ.), 2024 SCC OnLine SC 3634

Kesavan Nair v. State of Kerala, (Bela M. Trivedi and Satish Chandra Sharma, JJ.), 2024 SCC
OnLine SC 3648

Kiran Bala Maharana v. Bar Council of India, (J.B. Pardiwala and R. Mahadevan, 1J.), 2024 SCC
OnLine SC 3633

Krishan Kumar v. Union of India, (Sanjiv Khanna, C.J. and B.R. Gavai, Surya Kant and M.M.
Sundresh, 1J.), 2024 SCC OnLine SC 3643

Lajja Ram Memorial Shiksha Samiti v. J.P. Infratech Ltd., (Sanjiv Khanna, C.J. and B.R. Gavali,
Surya Kant, B.V. Nagarathna and Ujjal Bhuyan, 1J.), 2024 SCC OnLine SC 3645

Laxmibai Mangal Page v. Jyoti Builders, (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC
OnLine SC 3650

Mahabir v. Kamala Devi, (Vikram Nath and Prashant Kumar Mishra, JJ.), 2024 SCC OnLine SC
3636

Manmohan Singh Jain v. SBI, (Sandeep Mehta, J.), 2024 SCC OnlLine SC 3635
Meenu Rani v. State of U.P., (J.K. Maheshwari and Rajesh Bindal, JJ.), 2024 SCC OnLine SC 3631

Nanz Med Science Pharma (P) Ltd. v. Commr. of Customs, (S. Ravindra Bhat and Ujjal Bhuyan, JJ.),
2023 SCC OnLine SC 2236

PH Jewels v. Union of India, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC OnLine SC 2239

Pramod Goswami v. State of M.P., (P.S. Narasimha and Sandeep Mehta, JJ.), 2024 SCC OnLine SC
3642

Quentin Decon v. Customs, (C.T. Ravikumar and Sanjay Kumar, JJ.), 2023 SCC OnLine SC 2243

Rajendra Prasad Thakur v. State of Jharkhand, (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC
OnLine SC 3651

Rambriksh Mall v. Rambachan Mall, (Satish Chandra Sharma, J.), 2024 SCC OnLine SC 3630

Rana Umesh Singh v. State of Jharkhand, (Sudhanshu Dhulia and Ahsanuddin Amanullah, JJ.), 2024
SCC OnLine SC 3641
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Rishabh Exports v. Commr. of Customs, (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC OnLine
SC 3625

Sardar Mehto v. Laxmi Narayan, (M.M. Sundresh and Aravind Kumar, JJ.), 2024 SCC OnLine SC
3638

Seville Products Ltd. v. Commr. of Customs, (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC
OnLine SC 3628

Subhodhchandra Kalidas Patel v. Bhulabhai Somabhai, (Satish Chandra Sharma, J.), 2024 SCC
OnLine SC 3629

Sunil Suhalka v. State of Rajasthan, (Hrishikesh Roy and Sanjay Kumar, JJ.), 2024 SCC OnLine SC
3653

Syed Altaf Ahmed v. S. Suson, (Sanjiv Khanna, C.J. and B.R. Gavai, Surya Kant, Abhay S. Oka and
Pankaj Mithal, JJ.), 2024 SCC OnLine SC 3646

Trimurthi Fragrances (P) Ltd. v. State (NCT of Delhi), (Sanjiv Khanna and Dipankar Datta, JJ.), 2023
SCC OnLine SC 2251

Union of India v. Ascensia Diabetes Care India (P) Ltd., (Abhay S. Oka and Pankaj Mithal, JJ.), 2023
SCC OnlLine SC 2238

Allahabad High Court
Akram v. State of U.P., (Nalin Kumar Srivastava, J.), 2024 SCC OnLine All 7306

Ashok Kumar v. National Highway Authority of India, (Sunita Agarwal and Nand Prabha Shukla, JJ.),
2023 SCC OnLine All 5277

Jeeshan v. State of U.P., (Shekhar Kumar Yadav, J.), 2024 SCC OnLine All 7310

Kailashi Devi v. State of U.P., (Manish Kumar Nigam, J.), 2024 SCC OnLine All 7317

Lallu v. State of U.P., (Manish Kumar Nigam, J.), 2024 SCC OnLine All 7318

Mahavir Polyplast (P) Ltd. v. State of U.P., (Saumitra Dayal Singh, J.), 2022 SCC OnLine All 2596
Mahendra Nath Srivastava v. State of U.P., (Abdul Moin, J.), 2024 SCC OnLine All 7312

Niharika Singh v. State of U.P., (Manish Mathur, J.), 2024 SCC OnLine All 7316

Nivas Rai v. State of U.P., (Manish Kumar Nigam, J.), 2024 SCC OnLine All 7320

Ombkar Nath v. State of U.P., (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All 7314
Phoolchandra v. State of U.P., (Shekhar Kumar Yadav, J.), 2024 SCC OnLine All 7308

Rajaram v. State of U.P., (Shekhar Kumar Yadav, J.), 2024 SCC OnLine All 7309

Rajesh Pathak v. Director of Consolidation, (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine
All 7313

Ram Gulam v. State of U.P., (Mohd. Faiz Alam Khan, J.), 2024 SCC OnLine All 7305

Ranivr Singh v. National Highway Authority of India & Competent Authority for Land Acquisition,
(Sunita Agarwal and Nand Prabha Shukla, JJ.), 2023 SCC OnLine All 5276

Ranjeet v. State of U.P., (Shekhar Kumar Yadav, J.), 2024 SCC OnLine All 7307
Shyamo v. State of U.P., (Manish Kumar Nigam, J.), 2024 SCC OnLine All 7321
Sonu v. State of U.P., (Sanjay Kumar Singh, J.), 2024 SCC OnLine All 7311

Suresh Singh v. State of U.P., (Manish Kumar Nigam, J.), 2024 SCC OnLine All 7319

Utkarsh Tripathi v. United Babasaheb Bhimrao Ambedkar University, (Manish Mathur, J.), 2024
SCC OnlLine All 7315
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Andhra Pradesh High Court
Alluri Jotsna Priya v. State of A.P., (V.R.K. Krupa Sagar, J.), 2024 SCC OnLine AP 5352
B. Eswar Reddy v. State of A.P., (K. Sreenivasa Reddy, J.), 2024 SCC OnLine AP 5336
B.K.G.K.V.P. Rama Rao v. State of A.P., (K. Manmadha Rao, J.), 2024 SCC OnLine AP 5372

Bhatraju RambabuBhatraju Rambabu v. State of A.P., (K. Sreenivasa Reddy, J.), 2024 SCC OnLine
AP 5340

Biju Madhavan v. State of A.P., (K. Sreenivasa Reddy, J.), 2024 SCC OnLine AP 5341
Bommireddipalli Phanisree v. State of A.P., (V.R.K. Krupa Sagar, J.), 2024 SCC OnLine AP 5353

Challagulla Sudha Rani v. Tatineni Venkata Samba Siva Rao, (Nyapathy Vijay, J.), 2024 SCC
OnLine AP 5334

Chillakuru Ramakrishna Prasad Reddy v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.),
2024 SCC OnLine AP 5374

Daliboyana Nagamani v. State of A.P., (K. Sreenivasa Reddy, J.), 2024 SCC OnLine AP 5337
Desavath Ravi Naik v. State of A.P., (K. Sreenivasa Reddy, J.), 2024 SCC OnLine AP 5338
Epuri Venkata Lakshmi v. E. Rajani, (V.R.K. Krupa Sagar, J.), 2024 SCC OnLine AP 5356

G. Chenga Reddy Guthivaripalle Tirupathi v. N. Sugunamma Yerpedu Srikalahasti, (T. Mallikarjuna
Rao, J.), 2024 SCC OnLine AP 5359

Gali Satyanarayana v. State of A.P., (Harinath N., J.), 2024 SCC OnLine AP 5343
Gunapati Mithila Sri. v. State of A.P., (K. Manmadha Rao, J.), 2024 SCC OnLine AP 5370
Gunapati Mithila Sri. v. State of A.P., (K. Manmadha Rao, J.), 2024 SCC OnLine AP 5381
Guntur Viswaswe Rao v. State of A.P., (K. Manmadha Rao, J.), 2024 SCC OnLine AP 5368
J. Lakshmi v. State of A.P., (Harinath N., J.), 2024 SCC OnLine AP 5349

Jajjara Japhanya v. State of A.P., (V.R.K. Krupa Sagar, J.), 2024 SCC OnLine AP 5357
Jasti Ravindra Babu v. State of A.P., (K. Manmadha Rao, J.), 2024 SCC OnLine AP 5366

Kakarla Sandilya Educational Society v. Union of India, (Dhiraj Singh Thakur, C.J. and Ravi
Cheemalapati, J.), 2024 SCC OnLine AP 5378

Kolla Bandhavi v. Vujji Abhishek, (Venuthurumalli Gopala Krishna Rao, J.), 2024 SCC OnLine
AP 5360

Korra Praveen Kumar v. State of A.P., (Harinath N., J.), 2024 SCC OnLine AP 5346

Mamidisetti Puja v. Mamidisetti Kishore, (Venuthurumalli Gopala Krishna Rao, J.), 2024 SCC
OnLine AP 5361

Mandadi Hemalatha v. Mandadi Durga Prasad, (Venuthurumalli Gopala Krishna Rao, J.), 2024
SCC OnLine AP 5362

Miriyala Praveen Kumar v. Regional Passport Officer, (Venkateswarlu Nimmagadda, J.), 2024
SCC OnLine AP 5371

Narne Sukanya v. State of A.P., (Dhiraj Singh Thakur, C.J. and Ravi Cheemalapati, J.), 2024 SCC
OnLine AP 5383

Nelapudi Raju v. State of A.P., (K. Sreenivasa Reddy, J.), 2024 SCC OnLine AP 5342
Osse Sreenivasa Rao v. State of A.P., (Sumathi Jagadam, J.), 2024 SCC OnLine AP 5364
Panati Muniprasad Reddy v. State of A.P., (K. Sreenivasa Reddy, J.), 2024 SCC OnLine AP 5339
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